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already indicated. This is a new circuit under issue at present and Sacchi
Paatshahiis included in that. Mattan is also included. I have already indicated that.
Baba Rishi and Aishmukam are also included in that.

DR. KARAN SINGH: Mr. Chairman, Sir, I would like to commend -the
Minister the dynamic Minister, for carrying on the work that I began 36 years
ago, when the Ministry was first formed. Is the Minister aware that there is a
fabulous circuit in Tamil Nadu which involves Madurai, Tiruchirapalli
andThanjavur, In Madurai, you have the glorious Meenakshi temple, in
Tiruchirapalli you have the Sri Rangathan temple and in Thanjavur you have
the Brihadeeswarar temple. The Shakta, the Shaiva and the Vaishnava—-the
three great streams of Hindu culture—are available in this circuit. Will the
hon. Minister be pleased to tell us whether special attention is being paid to
develop this great tourist and spiritual circuit in Tamil Nadu.

SHRI JAGMOHAN: Sir, about Tamil Nadu, I must tell you that it is
such a rich depository of culture and ancient heritage that we have already
developed a circuit which is around Mahabalipuram, Kanchipuram and
Kanyakumari. In the second phase, we are taking up this area including
Thanjavur. We will probably do it this year.

New LPG agencies in Uttar Pradesh
1%226. SHRI MUNAVVAR HASAN: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:
(@) the number of gas agencies functioning in Uttar Pradesh;
(b) whether Government have received any proposals for the opening of
more gas agencies; and
(c) if so, the details thereof and action taken in this regard?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI
RAM NAIK): (a) to (c) A Statement is laid on the Table of the House.

Statement
(a) Pubic Sector Oil Marketing Companies (OMCs) were operating 938
LPG distributorships as on 1.7.2003 in the State of Uttar Pradesh.
(b) & (c) Government receive various representations for setting up of
more LPG distributorships from time to time. OMCs have been

TOriginal notice of the question was received in Hindi.
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given freedom to choose new locations for setting up of LPG distributorships
in various parts of the country including rural areas on commercial
considerations. The selection of LPG distributors in the deregulated scenario
will be made by these companies themselves as per the guidelines to be
adopted by them.
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+ The question was actually asked on the floor of the house by Shri Rajiv Ranjan Singh
lalan'.
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